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Title: Further discussion on the motion for consideration of the Constitution (Amendment) Bill, 2009 (Insertion of New
Articles 275a and 371j) moved by Prof. Ranjan Prasad Yadav on the 11th March, 2011 (Discussion not concluded).

MADAM CHAIRMAN : The House will now take up item No. 28. Prof. Ranjan Prasad Yadav may continue now.
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MR. CHAIRMAN: Motion moved:

"That the Bill further to amend the Constitution of India , be taken into consideration."
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Bihar is recognized as the cradle of civilization. You will be astonished to note that the first republic in our country, named
after Lichavi, came into existence in Bihar. Etymologically it is called abode. Bihar is the abode of spiritual wisdom. Bihar is
the abode of intellectual exercises. It had witnessed the vicissitudes of great empires. The Magadha Empire was
established in this land. Sir, Bihar is not only an ancient region of our country but also a place where two most popular
religions were born: one, Jainism and the other Buddhism. A number of eminent persons, male and female, were born in
Bihar. It is the land of the Buddha, Mahavira, Aryabhatta, Chanakya, Valmiki, Viswamitra, Patanjali and Gargi. In the



medieval period also, Bihar was known for Sher Shah, Guru Gobind Singh.

Over the years and especially in the wake of bifurcation of Bihar, the demand for a special package has often been raised
by various forums.
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A PIL for the grant of special status to Bihar was filed in the Patna High Court. As a Respondent, the Union
Government stated that Bihar does not fit the bill for the grant of special package. The reasons were cited for not allowing
Bihar as a State for obtaining special package — geographical isolation, inaccessible terrain, poor resource base,
remoteness to larger market and poor infrastructure. These are the parameters which are required before offering any
State a status of special package.

In India, the States have been divided between special category and non-special category. It is true that after bifurcation of
Bihar, it has lost a great deal of its resources. The division of Bihar only gave debt and disaster. Actually, Bihar was

bequeathed upon by debt and disaster in the wake of bifurcation because all the mineral-rich areas that once belonged to
the State of Bihar were left to Jharkhand. Naturally, the revenue earning capacity of Bihar got dwindled and the situation
was further aggravated by the recurring floods. The devastating floods in Kosi is still haunting our memory. River Kosi
consists of the catchment area in Himalaya and even Kanchanjunga. Every year, Bihar has been the victim of discharging
the water through Kosi, which even turned into a flowing sea, destroying everything in its trail and thus led Bihar
pauperised. Therefore, both north Bihar and South Bihar are the victims of flood because in South Bihar it is destined to
discharge the water into River Ganges. So, Bihar is such a State which is very much prone to floods. More than 73 per cent
of area in Bihar is prone to floods. Large chunk of Bihar also is prone to drought. So, Bihar is destined to be invaded by
floods on the one hand, and by drought, on the other hand.

It is ironical to note that after bifurcation, three-fourth of the assets went to Jharkhand but three-fourth of the liability went
to Bihar.

Sir, 46 per cent of land area went to Jharkhand whereas 3/4t™h of the population of the former State remained with Bihar.

Sir, actually, the entire eastern region, after the permanent settlement brought about by Cornwallis in the year 1793, over
the centuries, has been the victim of primitive capital accumulation without generating any productive assets and still that
colonial hang over has been bearing upon the State of Bihar, Bengal and even Orissa.

Sir, in so far as the National Human Development Report is concerned, the report was prepared by the Planning
Commission in the year 2001 which says that Bihar is at the lowest position among major States in India. Today, when the
hon. Member from Bihar Shri Jagadanand Singh put a question to the hon. Minister Shri Sushil Kumar Shinde in regard to
power, we came to know the dismal power situation in Bihar This is because all the power generation centres, which
earlier belonged to Bihar, have now been shifted to Jharkhand. Therefore, Bihar is compelled to depend upon the Central
power sector to have power in Bihar.

Bihar has the weakest infrastructural base among all major States in India even worse than some of the Special Category
States. It has the lowest road density in the country with 100 kms. per lakh population which is lower than the Special
Category States because most of the major road networks have now gone to the State of Jharkhand.

The problem is, India is a country which is following the norm of federal structure. We have the Union List, State List, and
Concurrent List and for the devolution of finances we have to follow some specific norms. Here, if we go by the precedents,
we will find that prior to the Fourth Five Year Plan, the allocation of Central Assistance to States was based upon the
schematic pattern. There was no definite formula for allocation prior to the Fourth Five Year Plan. But in view of the general
demand for an objective and transparent formula for allocation of Central Assistance to States, a formula, which is known



to us as Gadgil Formula, was devised in the year 1969 and since then up to the Fifth Five Year Plan, the Gadgil Formula
was set in motion and it was continuing, after some modification, up to 1980. The modified formula became the basis for
allocation of Central Assistance to States in the Sixth and Seventh Five Year Plans. That formula was again revised in the
year 1990 which formed the basis for allocation of Central Assistance for the year 1991-92 only. Following representation,
the formula was further revised in the year 1991 and a new formula called Gadgil-Mukherjee Formula came into existence.

It has been in operation since the Eighth Five Year Plan. However for comparison purposes all the four formulae, with
criteria and weight, in respect of distribution among States are also prescribed. So, the problem is that we have been
entangled by the various criteria that were devised for the allocation of fund to various States of our country. But the fact is
that bifurcation of Bihar had cost a lot to the people of Bihar.

Sir, in Bihar, as I have already stated and I may again refer, the rural road density is as merely as 36.75 kms. per
lakh population as against the all India average of 141.34 kms. In case of Railway infrastructure, Bihar is the weakest; it
has 4.15 kms. per lakh population, while Gujarat has 7.34 kms. per lakh population. In Bihar, only 40 per cent to 45 per cent
people have access of public telephone facilities. About 47 per cent villages in Bihar have no electricity.

Post-bifurcation, Bihar had got only the wealth of soil and water. As far as water is concerned, Bihar does not have
the requisite financial capacity to channelise the water resources so as to optimally utilise the water wealth. So far as sail
is concerned, Bihar basically is a State of agrarian economy where primarily villagers are earning their livelihood by
subsistence farming. This is the problem. Bihar has a 700 kms. of international border. Naturally, we have to look into the
plight of Bihar in @ more cordial way.

Sir, I would simply give you an example to ascertain the loss of Central funds being incurred upon Bihar. The Union
Government has been providing food subsidy to all the States of our country. But the fact is that three-fourth of rice and
more than 80 per cent of wheat purchased by Food Corporation of India are from relatively well off States, like Haryana,
Punjab and Andhra Pradesh. Haryana and Punjab are called the rice bowl of our country.

I am not envious upon any State, but the reality is that those are the States which are getting the benefit of food
subsidy.

Those States are giving us three-fourth of rice and 80 per cent of wheat through FCI, even though these States
produce only one-fourth of India's rice and about one-third of India's wheat. Punjab and Haryana together account for 67
per cent of the subsidy and receive more in FCI subsidy than they do through the formal transfer system.

The annual loss of Bihar in this transfer could be more iniquitous for its huge agrarian base. About 11 per cent of
State's population inhabit in urban areas. That means nearly 90 per cent population of Bihar lives in rural areas. While
productive capacity of its farmers is severely crippled by poor infrastructure base, a huge volume of Central funds annually
by-passes them in favour of States having stronger infrastructural base and richer agrarian economy. As Punjab, Haryana
and Andhra Pradesh are rich in infrastructure so they are deriving the large chunk of food subsidy, whereas in the case of
Bihar, it has been deprived because it does not have the requisite infrastructural facilities to raise the productivity of the
farming community.

It is estimated that in the two years, that is, 2002-03 and 2003-04 a sum of Rs.23,196 crore of Central revenue has by-
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SHRI BHARTRUHARI MAHTAB (CUTTACK): Mr. Chairman, I stand here today to deliberate on the Bill that has been moved
by Prof. Ranjan Prasad Yadav. I was also present that afternoon when he initiated the discussion, and, today, I made it a
point that I should be present here.

At the outset, I would say that the concern that he has expressed would have been much better if the concern for Bihar



would have been expressed by a non-Bihari Member of Parliament in the Lok Sabha. This would have demonstrated that
this country is concerned for what is happening in another part of the country.

With all humility I would express here that when my friend Shri Adhir Chowdhury demanded funds for West Bengal; when
my predecessor speaker demanded funds for Uttar Pradesh; should I also demand funds for Odisha? Every State will
demand funds for their State, and we have a provision in our Constitution. The forefathers / makers of the Constitution in
their wisdom, in 1949, in the Constitutional debates have made the provision that when we are making a Federation of
States and when we are giving more power to the Union Government, then there is a need to distribute funds / taxes that
are being collected and to see that there is a holistic development. Especially, attention should be given to those areas that
are underdeveloped because of social, political and historical reasons, and have remained underdeveloped / undeveloped
for very many reasons.

Prof. Ranjan Prasad Yadav has moved a specific Bill, and he has cited two clauses of the Constitution, namely, clause 275
and he wants to insert 'A', and he has also mentioned 371]. These two clauses are mentioned in it. He is not saying
something beyond the Constitution. Hence, it has got support from all sections of this House.

Before I delve into the Bill, I would say that from the very beginning or from its very inception, the Constitution is loaded in
favour of the Centre.

It has its historical reason -- the country was divided. Many historians were members of the Constituent Assembly and
they, in their hindsight, found what had happened after the demise of Ashoka, what had happened after the demise of
Akbar, what had happened when the centre of power weakens and how the country was divided. That was the main reason
why when the Constitution was being framed, at that time, it was loaded in favour of the Centre, though it was mentioned
that it is a Union of States, federal in character. But at the same time, the Centre was provided more power. Being a
member of the regional party, I started my speech saying Constitution has loaded Centre with more power. The
constitutional amendments that have been effected subsequently have tilted the balance further in favour of the Centre.
The concept of a strong Centre has been incorporated in the anatomy of the Constitution through a variety of devices. I
need not go into those details.

That is why, I think Prof. Ranjan Yadav has been forced to raise the issue through a Private Members' Bill today in this
House. Otherwise, he would have been agitating in Bihar, as many other political groups are agitating in very many
different ways in different parts of the country.

We should remember that our Constitution provides for two layers of Government — one at the Centre and the other at the
State. The federal polity of this kind requires division of powers and responsibility between the Centre and States and it has
been done to a great extent. Although the taxation powers allotted to the Centre and the States are mutually exclusive, all
the taxes and duties levied by the Union are not meant entirely for the purpose of the Union. Revenues from certain taxes
and duties leviable by the Union are totally assigned to or shared with the States to supplement their revenues in
accordance with their needs.

17.08 hrs (Shri Inder Singh Namdhari /in the Chair)

It is a tribute, that is what I would say, to the foresight of the founding fathers that they realised that the sources of revenue
allocated to the States may not prove sufficient in view of their growing welfare maintenance and development activities. So,
when a Member from the Samajwadi Party would say that he is not in favour of small States because if smaller States are made,
then this type of problem will occur, that is a bigger question which needs to be deliberated separately. But at one point of time,
it was construed that each State should generate sufficient revenue so that it can sustain itself, but that is not the case in our
country.

The Constitution provides the Centre to allocate funds through different mechanisms which are available in the Constitution
— the sharing of revenue is there, the Finance Commission is there, budgetary provisions are there. I will come to what the
provisions are through which Centre allocates its funds, and provides finances to the States. Here, I would mention that
specific provisions were made to set apart a portion of the Central revenue for the benefit of the States.

This provision indicates the flexibility of India's Constitution in terms of distribution of financial resources between different
layers of the Government. Over the last six decades, the economic development of India is unique in several ways.

The Planning Commission was set up in March, 1950 by a Resolution of the Government of India. It has taken responsibility
on itself to discuss different plans with the respective State Governments and, accordingly, provide funds. It also advises
the Central Government through different schemes as to how the money will go. This basic objective of economic plan is to
ensure high rate of economic growth. We have been discussing for the last three days about what growth is. As far as I
understand, it means increase in real per capita income. That also needs a long time as to how we can share the per-



capita income equally.

The main issue through this Bill which Prof. Yadav has brought before this House is the regional imbalance. Regional
imbalance may be natural due to unequal distribution of natural resources or even man-made in the sense of neglect of
some regions and preference for others for investment and infrastructure facilities. During last 250 years since the fall of
Mughal empire after 1757 or 1763, one can say that these things have multiplied. Imbalances have multiplied. At that time,
people were not moving throughout the country as we are doing now or as we have been doing for the last 200 years.
Regional imbalances got multiplied during the British rule. For their commercial activities, respective cosmopolis or cities
were created. I would say that you would agree with me that there was a time in this country, when eastern India -
Bengal, Bihar and Orissa and to a great extent, present Bangladesh and Assam was the rice bowl of this sub-continent.
Eastern India provided food to the whole country. The Western part of this sub-continent was ravaged for very many
reasons. To get staple food was a very difficult situation in western part of the country. But during that period, all land was
rain-fed. Yet the best variety of paddy, quality rice was being produced in the eastern part of the country and was being
exported. The history says that even South-East Asia was also being fed by this rice bowl of the sub-continent. And what
has happened after the planned economy and the flow irrigation has started? That has shifted to western part of this
country. Today Shri Adhir Ranjan Chowdhury was mentioning about Haryana, about Punjab and about western U.P. Very
lately, the Government of today has provided Rs. 400 crore to make a Second Green Revolution. Prof. Ranjan Yadav is
mentioning that he needs Rs. thirty thousand crore every year to develop the infrastructure. He needs financial assistance
for poverty alleviation, employment opportunities. He is not asking for doles. He is asking that his brothers and sisters can
earn their livelihood with self-respect. For that they need money where it can be invested. I remember in nineties, in this
House, a young Member elected from Kalahandi was a non-Congress Member. Of course, today he is a Congress Member.
He was fighting vociferously and was drawing the attention of the then Congress Prime Minister that he has neglected
Kalahandi, he has neglected Koraput and he has neglected Bolangir. It was in 1966 when Mrs. Indira Gandhi had gone to
Kalahandi and had seen how drought-stricken people were languishing there.

Again in 1986, the then Prime Minister Shri Rajiv Gandhi along with Mrs. Sonia Gandhi had visited Kalahandi. Nothing much
has changed. These were the views which Shri Bhakta Charan Das was mentioning in nineties before Shri PV. Narasimha
Rao. We need special package; we need special attention. Unless the Central Government intervenes, the State of Orissa is
not in a position to provide that much of funds. This is required. A special package was given and not what Prof. Ranjan
Yadav has asked for — it was hardly Rs.450 crore — and that too in a staggered manner in seven years. That is a provision
of Article 275. The structure of Article 275 say that the grants are for each year, which may mean all the five or any one
year. The amount need not be identical, that is, they can vary among the States. No order shall be made under the clause
by the President except after considering the recommendations of the Finance Commission. That is how some funds were
provided.

MR. CHAIRMAN : Do you want to speak more?

SHRI BHARTRUHARI MAHTAB : I will take some more time.

MR. CHAIRMAN: You have already been given 18 minutes.

SHRI BHARTRUHARI MAHTAB: I will try to conclude in five to ten minutes.

What happens? This is an experience which we have in case of Kalahandi, Koraput and Bolangir districts. I would only
express my fear that the same experience should not be repeated by others who are asking for funds from the Centre.
Here, it was mentioned by Shri Hukmadeo Narayan Yadav that a person who is weak, whose liver is weak — that is the
word which he used — if you give him a glass of milk, he will die of indigestion. That is why, you can first give him half a cup
of milk, after seven days, a full cup of milk, then half a glass of milk and then after a three months or eight months, you
give him a full glass of milk so that his body gets adapted to the food intake. That is what we did in case of KBK district,
which is now been divided into eight districts. It was Shri Biju Babu who did it.

MR. CHAIRMAN: A few years back, a special plan was mooted for KBK.

SHRI BHARTRUHARI MAHTAB : Yes, Sir. That is what I have mentioned. So, money was trickling down phase-wise so that
adaptability of the people, absorption of the people to take the funds, implement it and get the benefit from it was done.
But, it was to our ill luck that suddenly in 2006 or 2007 the Government stopped that project.

Our Chief Minister Shri Naveen Patnaik wrote frantically and met the Prime Minister. Now that area is absorbing the
Plan funds; and thus, this is the time to give more funds so that they can benefit from that, earn their livelihood, and lead a
respectable life. This is not the time to move away from that area. After much persuasion, our State Government, from its



own resources came up with Bjju KBK Yojana. Some funds came from different quarters; some came from the Centre also,
but the demand is still there, for Rs.4,500 crore to come to that area.

Similarly I would say that a one-time grant of Rs.90,000 crore is asked for. How are they going to invest that much of
money? It has to be staggered. I can understand if he asked for Rs.30,000 crore per annum — that is understandable. But I
was a bit surprised to see the one-time grant of Rs.90,000 crore, as has been mentioned in the Bill.

We should remember that federalism is not only a unifying factor, but also a levelling up force. Considerable economic
inequalities exist among different States of India, and their reduction is an argument in favour of centralization of
resources, and vice versa. Many proponents are arguing for greater financial autonomy for the States, but what will a poor
State like Bihar do with more taxation powers, in view of the already low standard of living of their people?

Prof. Yadav's Constitution (Amendment) Bill is basically moved to provide a special package. This can only be made as a
grant, under article 275 of the Constitution.

When I was going through this Bill, at first, I was a bit envious — envious because in the 215t Century, Orissa is still reeling
under poverty, but when I heard the Members from the Samajwadi Party and the Congress Party speak, especially from
Uttar Pradesh and West Bengal, I thought that it is better that I should not speak for Orissa now, and that one of our Party
Members may move a Bill in that regard, so that we can discuss it here.

But I would be happy if the Government responds to the concerns which Prof. Yadav has expressed through this Bill. It is
high time that Bihar needs attention because Bihar is the churning bowl of Indian civilization. It has created Mahavira, it
has created Buddha, it has created Jayaprakash, it has created Lalu Yadav also, it has created Ranjan Yadav, it has created
Nitish Kumar, and it has created very many people like the Bharat Ratna Rajendra Prasad!

With these words, I conclude.

SHRI S. SEMMALAI (SALEM): Thank you, Chairman, Sir, for giving me this opportunity to take part in this discussion.

First of all, I would like to associate myself with the hon. Member, Prof. Ranjan Prasad Yadav, who initiated the Private
Member's Bill, seeking one-time grants-in-aid to the State of Bihar.

Backwardness of Bihar may be related to geographic location, historic neglect of the region, complex socio-cultural factors,
etc. The soil of Bihar is extremely fertile with over-flowing rivers, but with inadequate irrigation facilities. Bihar has a huge
potential to develop as one of the forward-ranking States, provided the Centre extends the required financial assistance and
support to the State.

If Bihar gets special status from the Centre, it would give businessmen a lot of incentives including tax benefits which
would take the State on a higher growth path. Who will break the shackles of poverty in Bihar? Centre does not seem to
bother about the under-development of Bihar. Let the Centre give up the step-motherly treatment towards the non-
Congress ruled States.

Let me come to the general issues. The Seventh Schedule of the Constitution needs to be amended by giving more powers
to the States. The Central Government now collects nearly 65 per cent of the combined tax revenue leaving only 35 per
cent tax revenue to be levied by the States. But the States account for 65 of the combined expenditure. I call it a vertical
imbalance.

I am sure, the hon. Members will agree with me and the hon. Minister of State for Finance may also accept it. The
Constitution of India gives certain responsibilities to the States which have a direct bearing on the well being of the people.
A State Government answerable to the voters needs flexibility to raise revenue and plan the expenditure pattern. Sir, as we
all know, revenue sharing between the Centre and the States leaves two things; the vertical imbalance, which I have
mentioned just now, is in favour of the Union, leaving the States with a large revenue gap. Utilising this gap, the Centre
extends conditional grant-in-aid to the States. It is necessary. As a result of this, the States are not allowed to decide what
should be the projects and also the targets. The States have to implement what the Centre says. To me this is nothing but
financial slavery.

The Centre is now increasingly eroding the powers, both financial and political, of the States and is trying to make
the States dependent on the Centre. When the States are ruled by the elected representatives, they know the art of
governance. In the name of ensuring better governance the Centre systematically erodes the powers of the States. This is



against the true spirit of federalism. Take the case of the State of Tamil Nadu. The State's revenue deficit is estimated at
Rs.3,100 crore during 2010-11 against the revenue surplus of Rs.4,545 crore in 2006-07. The fiscal deficit is projected at
Rs.13,506.85 crore. To salvage the position my Leader, the hon. Chief Minister of Tamil Nadu has presented a

Memorandum to the hon. Prime Minister on 14.6.2011 seeking the financial assistance of Rs.1,82,402.18 crore for various
development schemes including a bail out package of Rs.40,000 crore for Tamil Nadu Electricity Board, Rs.10,000 crore
towards debt relief, Rs.20,000 crore for improving urban infrastructure and another Rs.10,200 crore for giving laptop to the
students. Sir, I regret to say that there is no response so far either from the hon. Prime Minister or from the hon. Finance
Minister. What am I to construe? A deliberate neglect towards the development needs of Tamil Nadu!

This apart, hon. Chief Minister of Tamil Nadu has requested for 1000 megawatt of electricity from the Central pool to tide
over the power crisis for a period of one year. My leader has also urged the Centre to allot sufficient quantum of fertilizer to
meet the needs of the farmers. In addition, a request has also been made to restore the level of quota of kerosene and also
to increase the supply. Taking into account, the plight of the poor and for providing them relief, the hon. Chief Minister of
Tamil Nadu, my revered leader has put forth the demands along with others.

The UPA Government with its slogan of 'Aam Aadmi has not so far responded to the aam aadmi in Tamil Nadu. May I,
therefore, request, the hon. Prime Minister and the hon. Finance Minister to look into all these issues raised by my revered
leader and hon. Chief Minister of Tamil Nadu and provide the required financial assistance and other material relief as
demanded.

I am sure the Centre will act immediately without giving room for any bi-partisan towards the people of Tamil Nadu.
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Hon. Members, the allotted time for the discussion on this Bill is over. I have five more Members to speak on this Bill.
If the House agrees, the time for the discussion may be extended by one hour.

SEVERAL HON. MEMBERS: Yes.

off farea aieet PR : #AlG, ofidior Sft of 331 3wrr 14,800 @A BuA 6t Asriar #Aish off, ciftvel a8 a4t ordl firefl) 331 @@ 3 saoft waidl 38
5 34 e cller uerett 3 uS &, gga A el 96 s19, &I Sior-dreT B A3t sifer 5% oft 3 o oft B DI AR 18l Rl DIt bt aidt
& a3 31 Sield 3 P d1Rft & St fefifteet siredl 3, B o1ct @ sit oreR &, 200 et uset s orcdt ufdfer sie srf¥n 2ss 3 gadl off, asi 3
SIKY-3IIY 3IIST AT &1L uf?seft dce 3 oir orft 3| aai &3 el of ad 1953 A Az 1956 awm dier dolrRn o, 3AD di oIl as &t 3) ofurer A Sit
SIS 3l 3, IRID2 AT DRIl oIct, $AD w2 3 sl DI SMIPRL 3, $AhI B B T2 I SMGIDRI &, SAD ol b T2 I SeIDRL & b s Dot
st @Ic Ied! 3 3l oft 3tr s1iq wredt 3) o1t B dta 3 FT 5 I 91d S, UG B IR As S0l DI Bretdr 3 16 Y1 oot U s1ia e fefior
8l ORI &, alid B3l factiol 8l SIId 3, 3oIdbT UdT oldl TeIdr 3| $ARIT &9 PR Pbog, A FUYICT Udbol oldl 3N, PR AaT A ABRIAT A oidl i,
BAIR URI OB 9l SUrI o8l &, dsl Del-PRAUIG! o8l 8] Pi-le spftel &, cifdpol It fBR ¥ w6 3l & 3k idmll RBR ¥ Fars s 8,
fO11p Tt 3ust oa il s 238 3

53 8 dI6 3l A AR AsI A, YeRI dwiks Add! dardt Bidl 8 3l Ad P wdic 8l Siidl &) A3 AASKT i) 3 SOPIRI 3 BD BISSTl Ul
ui¥Rhstell dipd &3 oft 3liz a8 dolol arcdl €ff, cifdbol olulet of As DED2 A SISl cIoll Gl b A BAlR dgel A Sl IoIS SlIUsl, Slelfcd DI
Fart qai 3 G fpelisfies u2 &t &) 31 3R & b PPog IXDR SIUIeT IRPBR A dId BID IA BISS UIAR YOI U2 P 9B B2AT| UseT URICIC
gISiac doilol I Arsioll &ff, cifdbol oiurel IRDR of 334 ot AcGa ordl bl 3fiz il 9ft o112 SSfiforerd sl #ASIG2 T8l o &, 368 AR-AR D2 BN
&

fop2ft oft 21oer @bl PRI dd dd I¥9a oidl 3 oI Aad sl As, ufern, [erell snfg b uala w=raen of 8l spft 31 vw 2reft o8 28 d 6 fer A



a5 3t TR USIM 31 i 3 oet ool St 8 3 adrn arsar g b st 2005 9 ofidter Sit RerR & 7130 #id} w0, Iorhl IRPR of Jal
fopRI & o1l o e, RRIb! aers A UelM, s sufe s 3 KR &t ol Siol # @l o1 o &, arRiifcn S cilsll ®l adl o freen ar 4
G2 Al SOSY) TG & PRI 3R I B BRUI sARI DY 3ust 3 sft ool oS 3| 312 s 3 g M Far w2 3, St a6 St 3 IA_P sietrar
B2 B IrseT 3 b3 3ifpR! oft 36=l ISl 3 ST BT BT 3| $3 A6 A SHI ST Al AL ABT DI Dol dicil DI Bl o8l 3, Se2a 8 aat
SPRCAIR DI dalol Dl 3l ASIE Dol D

Fafel ABIGA : PR S8R &I clar Usie-aixamn 3 ofel siestt dl asi o1t foamd 8l siestt, ariifds A&l clist dai @I sifeipiol Pt drRl AeFsict
@3

oft forour aleet PR : T8 dl Sl 3, ciftbol PR 12 IS 3 D Brcen Al fibe &lisl we2 Tl SISt sAfee RER 3 Pog, IRPR DI TPRTITR
I@Tol & 10 GidRI I3PR 6 AGS Dol dIfde; E12 ISR Dl MG DI GA DAS 8| Sl [ER A 3IcToT BIb2 SREIS IS Tall Al Bl AT D
Siferepiol 3ziel agi dct s1Y, SIAfds SRS AUs & I 31 BIbl B 3| 3RS A Wforsl AFucT Gl IRAR 3| PR RBR 4 off ¥ 8 se @
330 IS DI oIl G ADAT 3| asi 9ft PR IesT o161 Al clloll ol AN e,

fepatt oft 3= I 36 Dot 3l e Bl &) S ofledlor Sit e #idf} Fol Al Ioalol 3T U2 WRA €rol 1 3l 3/ MU S fop qal <if us aifse
6t Rerfer o6t Jer o1 ) Sfiefor St S w1er D2 3B & IADT 3D Fog, oft B2 81 B 3R GAY DS IS oft B2 @ F) ofiefter Sft o e A
ATSDT AlSToll <l15] i, PRADI 3Me[dWI D3 AT D 38 & A Pog IRDR A 3R A9 Fu A garet ik Sit A 3R Dol b 1A a8 3ot
S91 3 P8 I, el ab 3 SerPR! 3 G A, B AW I @I golt = 3, A & R @1 ot &, AIfdp za1 smal Wi = S 31 AD) S|
oficfior Sft azcer Ficft sor 2005 3 AY 33 PR AISTol SRS of B IS & forw it Tt &= o, a6 w3ta 4000 w5 Fuw @1 o, dfdper amwft
g 24,-25,000 315 SUu & DH B2 @ 3 AT PR B BT A ABRIAI oidl Brcelt af 9 sl Jrereil A saofl gt Afdr w1 yder oidl w2
ADd| $AD o1 & garel A} Sl A 3l Pog MRPR A 3oRIT Dol b KR A Dl [N AR I goll fdetol & fere gl Isiol Aed Sit of
I 28t et fopen 3, 33 urf¥a fopen S iR &9t fas rser @1 Guii Breton anfag,

AHTafel ABIGA: 9ff S[ol A IEAICT| HIGToRI AGR ST 3IUGHT AT D&l 3 Al Usel dl d [BR P e dierd &, cifdpel MRaR 3 el ISA D fore
mﬁlﬂﬁa

oft arslot 21 Fraare (HieprorR): sl Sft, & R S o sft wdon sz o w6l I B 1w oft wgom Q. 5161 A6 St gRI Acel 3 Tor
fopu o 2ifdenet oot f[AERID Pl Adnelol dol D fe1e 3 WST g3l

Jmafer Sit, gl. 3Stel Y116 AGd Sft gRI Sl 18 1okl Ad ool sRI 3 3R DiRdIeRIgeId 3Wisde bl did ©2 2 3, 3AD AAAel i i WST 8311 g
apfl fdBrR 9 sliclctol detl 3R 3 Al DS cildll of FIAISRYD SIUol Asculel Sit @l Alur fob e @l A9 s @I gult freton aifde sAD
AR 48 3 o5 B & g BAs & smact 3 A Jar BAS clsll DI FZAISR DG, T8I AD YId BGll, DIS DS b2 Sliell 32 3A U2
TS0l PAG 3Tl 3T I IST A &) 912 IRIMET I G HAlolof i IR St 3 SIUel DI Sol D fé1e 3R A iR ALl 9”6 AGa St ft w9t
9MfIreT 91| 3ol UUR 31 UQT fob HAToTofl=r 2recufe Sit of #ff 2@ smearRiel G b 3 [RER Pl A9 IS DI Goli Gol P T8 R IRDR Dl forsion
DI

© NN

ad 2000 41 S8R @I sedrt g3l, 3 AW 4l sIrariel &= sri sl S il iR 3 gotra airr & Al SR @ fA9Iy s @I ol gof Pt ara
3T &) 1T A e 31 AG DBoll & b Q. IoTel Sht Sil [t e &, 3131 S SoRt adt 2t 23t off Al A1 ®a 38 A fip Imcufer St Bl wie diur, are-
TR SIPARIGl 33 313 A 31 oI 3T 3 #ft sPR fABR IseI @) Gull oidl B A of al 331 3133 bt IS Afdredt 3ot o vcufer Sft b B
Jifered] 38t sPR 2ifdedt 36l 8, 331 BISA 3IR ATololler JUscufer Sit I ar siiz St gol gw yferforier & arg aAroiotla Yerel Jicfl Sit 8i, ordl al e
Sil el d g2 31 & d 831 Shlol oldl 31 AToTofler SiSATGI-fOIPIER P A8 ARG D& 38 8 3looll &oli2 i Ut Bl

ATufer ABIGA & I 3iooll Boll2 oIl et 23 3 A iSHIG-forplane diet 33 3
oft arsfot 2131 dreraret : Sit, G2 sl ot Biel aRlifcs SeTol JIPARIST Jol & dIG, $clol IS-aS llell I W&ol P dIG BIAI oldl I $ADI AT AT DIS
a15as 3| AR fAdy eI @ goil @il FisT 251 37 HAloloiler AzArd Sit Tct 3R, q ard @2 23 9,

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI S.S. PALANIMANICKAM): The reply is going to take place,
may be, on next Friday on Special Category States. Regarding the request of according Special Category status to Bihar to
avail 90 cent grant under States' scheme instead of 30 per cent grant does not meet the criteria laid down by the National
Development Council. Now, after the recent request given again by the Chief Minister of Bihar; it is being re-examined by
the Planning Commission.

MR. CHAIRMAN : We will continue the discussion till 6 p.m. The reply will come later on.
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